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RAJYA SABHA
Friday, the 13" December, 2024/22 Agrahayana, 1946 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair.

BIRTHDAY GREETINGS

MR. CHAIRMAN: Hon. Members, | am pleased to extend greetings to hon. Member
of Parliament, Dr. Sarfraz Ahmad, and these are advanced greetings as his birthday is
on Sunday, the 15" of December. Dr. Ahmad, the floor leader of Jharkhand Mukti
Morcha, is a Member of this House since May, 2024. Dr. Ahmad served as Reader at
Bhagalpur University for 12 years before he rose to become the Education Minister in
Bihar State Government. His extensive legislative experiences include as a Member of
Bihar and Jharkhand Legislative Assemblies, Bihar Legislative Council and Member of
the Eighth Lok Sabha, that is, 1984 to 1989.

He is married to Shrimati Zainab Ahmed and the couple is blessed with a son,
Saad Ahmed and a daughter, Zara Ahmed.

On behalf of this House, | wish him a long, healthy and happy life and extend
greetings to his family members and friends.

REFERENCE BY THE CHAIR
23" anniversary of the tragic terrorist attack on the Parliament Building

MR. CHAIRMAN: Hon. Members, today marks the 23" anniversary of the tragic
terrorist attack on the Parliament.

On this fateful day in 2001, as Bharatiya Sansad, the sacred temple of our
democracy, came under attack by those who sought to destabilize our nation,
resolute bravery of our security personnel stood firm in thwarting their malicious,
sinister plans. Hon. Members, let us take a moment to remember and honor the
brave souls who lost their lives on that tragic day.

This day should also serve as a stark reminder of the need for vigilance and
unity in the face of challenges to our national security. We must remain steadfast in
our resolve to protect the sovereignty of our nation and ensure that the ideals of
peace, liberty, justice and democracy prevail and blossom.
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[RAJYA SABHA]

| request hon. Members to rise in their places and observe silence as a mark of
respect to the memory of those who lost their lives in that terror attack.

(Hon. Members then stood in silence for a minute.)

FELICITATIONS BY THE CHAIR

MR. CHAIRMAN: Hon. Members, with profound exhilaration, | share a magnificent
milestone in Indian sporting history setting a global benchmark.

Our 18 year chess virtuoso, D. Gukesh, has blazed into immortality as the
youngest World Chess Champion ever crowned vanquishing Ding Liren of China in a
spectacular mind teaser in Singapore on December 12, 2024.

This stellar conquest reverberates beyond the Chessboard — it compliments
India's meteoric rise in every field on the global horizon.

Gukesh's phenomenal triumph not only emblazons our sporting legacy, but
also epitomizes resurgent India where young titans emerge to dominate world stages.

It strengthens our resolve to bid for hosting Olympic 2036.

On behalf of this august House and our illustrious nation, | convey our
profound acclaim to D. Gukesh. As our magnificent Tricolour ascends in Singapore
today, it carries skyward the indomitable spirit and soaring aspirations of 1.4 billion
Indians.

PAPERS LAID ON THE TABLE

l. Notifications of the Ministry of Commerce and Industry

Il. Report and Accounts (2023-24) of NICDCL and NICDIT, New Delhi and
related papers

. Reports and Accounts (2023-24) of Coffee Board, Bengluru; Tea Board of
India, Kolkata and Rubber Board, Kottayam, Kerala; NPC and QCI, New
Delhi and related papers

V. Reports and Accounts (2023-24) of NIELIT, New Delhi; SCL, SAS Nagar,
Punjab; BISAG-N, Gandhinagar, Gujarat, and related papers

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; AND
THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION
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[ 13 December, 2024 ] 3

TECHNOLOGY (SHRI JITIN PRASADA): Sir, | lay on the Table:-

l. A copy each (in English and Hindi) of the following Notifications of the Ministry of
Commerce and Industry, issued under Section 3 of the Foreign Trade (Development
and Regulation) Act, 1992, along with delay statements: -

(1) S.0.416 (E)., dated the 6" February, 2015, amending import policy conditions
of cardamoms under ITC (HS) 0908 31 of Chapter 09 of ITC (HS), 2012 —
Schedule — 1 (Import Policy).

(2) S.0. 3838(E)., dated the 6" December, 2017, amending import policy
condition of pepper classified under Chapter 09 of ITC (HS), 2017 Schedule—
1(Import Policy).

(3) S.0. 1309(E)., dated the 21* March, 2018, amending import policy and policy
condition of pepper classified under Chapter 09 of ITC (HS), 2017—Schedule—
1(Import Policy).

(4) S.0. 3612(E)., dated the 25" July, 2018, amending Import Policy of arecanut
under Exim Code 0802 80 of Chapter 8 of ITC (HS) 2017, Schedule 1 (Import
Policy).

(5) S.0. 3613(E)., dated the 25" July, 2018, amending policy condition of pepper

classified under Chapter 09 of ITC (HS), 2017—Schedule—1 (Import Policy).
[Placed in Library. For (1) to (5), see No. L.T. 1199/18/24]

Il. A copy each (in English and Hindi) of the following papers under sub-section (1)
(b) of Section 394 of the Companies Act, 2013:-
(i) (a) Annual Report and Accounts of the National Industrial Corridor
Development Corporation Limited (NICDCL ) New Delhi, for the year 2023-
24, together with the Auditor's Report on the Accounts and the comments
of the Comptroller and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1205/18/24]

(i) (a) Annual Report and Accounts of the National Industrial Corridor
Development and Implementation Trust (NICDIT), New Delhi, for the year
2023-24, together with the Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1202/18/24]

lll. A copy each (in English and Hindi) of the following papers: -
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[RAJYA SABHA]

(i) (a) Eighty-fourth Annual Report of the Coffee Board, Bengaluru, Karnataka,
for the year 2023-24.
(b) Annual Accounts of the Coffee Board, Bengaluru, Karnataka, for the year
2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 1512/18/24]

(i) (a) Seventieth Annual Report of the Tea Board India, Kolkata, West Bengal, for
the year 2023-24.
(b) Seventieth  Annual Accounts of the Tea Board India, Kolkata,
West Bengal, for the year 2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 1220/18/24]

(i) (a) Annual Report of the Rubber Board, Kottayam, Kerala, for the year 2023-
24.
(b) Annual Accounts of the Rubber Board, Kottayam, Kerala, for the year
2023-24, and the Audit Report thereon.

(c) Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 1510/18/24]

(iv) (a) Annual Report and Accounts of the National Productivity Council (NPC),
New Delhi, for the year 2023-24, together with the Auditor's Report on the
Accounts.

(b) Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 1200/18/24]

(v) (a) Annual Report and Accounts of the Quality Council of India (QCI), New
Delhi, for the year 2023-24, together with the Auditor's Report on the
Accounts.

(b) Review by Government on the working of the above Council.
[Placed in Library. SeeNo. L.T. 1201/18/24]

V. A copy each (in English and Hindi) of the following papers: -
(i) (a) Twenty-ninth Annual Report and Accounts of the National Institute of
Electronics and Information Technology (NIELIT), New Delhi, for the year
2023-24, together with the Auditor's Report on the Accounts.
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(b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 1308/18/24]

(i) (a) Annual Report and Accounts of the Semi-Conductor Laboratory (SCL),
SAS Nagar, Punjab, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Centre.
[Placed in Library. SeeNo. L.T. 1306/18/24]

(i) (a) Annual Report and Accounts of the Bhaskaracharya National Institute for
Space Applications and Geo-Informatics (BISAG-N), Gandhinagar,
Guijarat, for the year 2023-24, together with the Auditor's Report on the
Accounts.

(b) Review by Government on the working of the above Centre.
[Placed in Library. See No. L.T. 1307/18/24]

. Notifications of the Ministry of Agriculture and Farmers Welfare

Il. Reports and Accounts (2022-23 and 2023-24) of Odisha Agro Industries
Corporation Limited, Bhubaneswar; Punjab Agro Industries Corporation
Limited, Chandigarh; NHB, Gurugram and MANAGE, Hyderabad and related
papers

HY Td fFUM Heumr HAT | 9T WA (ST I ARI BGR): Ao, H FEfaRad
EERCEIR G NN CRI e

I. (i) A copy (in English and Hindi) of the Ministry of Agriculture and Farmers Welfare
(Department of Agriculture and Farmers Welfare) Notification No. S.0. 3950(E).,
dated the 17" September, 2024, appointing certain officers of the Directorate of Plant

Protection, Quarantine and Storage as Insecticide Inspectors, as mentioned therein,

issued under Section 20 of the Insecticides Act, 1968.
[Placed in Library. See No. L.T. 1208/18/24]

(i) A copy (in English and Hindi) of the Ministry of Agriculture and Farmers Welfare
(Department of Agriculture and Farmers Welfare) Notification No. G.S.R. 468(E).,
dated the 31%' July, 2024, appointing the date of publication as the day on which the
provisions at serial no. 5 in the Schedule of the Jan Vishwas (Amendment of
Provisions) Act, 2023 relating to Agricultural Produce (Grading and Marking) Act, 1937
shall come into force, issued under sub-section (2) of Section 1 of the Jan Vishwas
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[RAJYA SABHA]

(Amendment of Provisions) Act, 2023.
[Placed in Library. See No. L.T. 1209/18/24]

(iii) A copy each (in English and Hindi) of the following Notifications of the Ministry of
Agriculture and Farmers Welfare (Department of Agriculture and Farmers Welfare),
under sub-section (3) of Section 3 of the Agricultural Produce (Grading and Marking)
Act, 1937:-
(1) G.S.R. 479(E)., dated the 5" August, 2024, publishing the Millets Grading and
Marking Rules, 2024.
(2) G.S.R. 480(E)., dated the 5" August, 2024, publishing the Fruits and

Vegetables Grading and Marking (Amendment) Rules, 2024.
[Placed in Library. For (1) and (2), see No. L.T. 1210/18/24]

(i) (A) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013: -

(i) (a) Sixty-first Annual Report and Accounts of the Odisha Agro Industries
Corporation Limited, Bhubaneswar, Odisha, for the year 2022-23, together
with  the Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 1213/18/24]

(i) (a) Fifty-seventh Annual Report and Accounts of the Punjab Agro Industries
Corporation Limited, Chandigarh, Punjab, for the year 2022-23, together
with  the Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
(2) Statements (in English and Hindi) giving reasons for the delay in laying the papers

mentioned at (1) above.
[Placed in Library. See No. L.T. 1212/18/24]

(B) A copy each (in English and Hindi) of the following papers: -

(i) (a) Annual Report and Accounts of the National Horticulture Board (NHB),
Gurugram, Haryana, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Board.
[Placed in Library. SeeNo. L.T. 1216/18/24]
(i) (a) Annual Report of the National Institute of Agricultural Extension
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Management (I\/IANAGE), Hyderabad, Telangana, for the year 2023-24.

(b) Annual Accounts of the National Institute of Agricultural Extension
Management (MANAGE), Hyderabad, Telangana, for the year 2023-24,
and the Audit Report thereon.

(c) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 1215/18/24]

Report and Accounts (2022-23 and 2023-24) of BECIL and IIMC, New Delhi; FTII,
Pune, Maharashtra and related papers

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (DR. L. MURUGAN): Sir, | lay on the Table:-

(A). A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013: -

(a) Twenty-ninth Annual Report and Accounts of the Broadcast Engineering
Consultants India Limited (BECIL), New Delhi, for the year 2023-24, together
with the Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1687/18/24]

(B). A copy each (in English and Hindi) of the following papers:-
(i) (a) Annual Report and Accounts of the Indian Institute of Mass Communication
(IMC), New Delhi, for the year 2022-23, together with the Auditor's
Report on the Accounts.
(b) Review by Government on the working of the above Institute.
(C) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 1319/18/24]

(i) (a) Annual Report and Accounts of the Film and Television Institute of India
(FTII), Pune, Maharashtra, for the year 2023-24, together with the
Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. SeeNo. L.T. 1318/18/24]
I Notifications of the Ministry of Railways
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[RAJYA SABHA]

1. Report and Accounts (2023-24) of various Railway Companies, Foundations,
Corporations and Authority and related papers

. Report and Accounts (2023-24) of IRWO, New Delhi and related papers

V. MoU between the Government of India and RVNL for the year 2023-2024 for
the year 2023-2024

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. SOMANNA):
Sir, | lay on the Table:-

l. (a) A copy (in English and Hindi) of the Ministry of Railways Notification No. G.S.R.
500(E)., dated the 14" August, 2024, publishing the Railway Claims Tribunal (Group
'A"and 'B' posts) Recruitment Rules, 2024, under sub-section (3) of Section 30 of

the Railway Claims Tribunal Act, 1987.
[Placed in Library. See No. L.T. 1322/18/24]

(b) A copy (in English and Hindi) of the Ministry of Railways Notification No.G.S.R.
568(E)., dated the 12" September, 2024, publishing the Rail Land Development
Authority (Development of Land and Other Works) Amendment Regulations, 2024,
under sub-section (2) of Section 4-1 of the Railways Act, 1989.

(c) A copy (in English and Hindi) of the Ministry of Railways Notification No.G.S.R.
579(E)., dated the 18" September, 2024, publishing the Railways (Opening for Public
Carriage of Passengers) Second Amendment Rules, 2024., under Section 199 of the

Railways Act, 1989.
[Placed in Library. For (b) and (c), see No. L.T. 1321/18/24]

Il. (A). A copy each (in English and Hindi) of the following papers under sub-section
(1) (b) of Section 394 of the Companies Act, 2013: -
(i) (a) Annual Report and Accounts of the Rail Vikas Nigam Limited (RVNL), New
Delhi, for the year 2023-24, together with the Auditor’s Report on the
Accounts.

(b) Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1326/18/24]

(i) (a) Twenty-fourth Annual Report and Accounts of the RailTel
Corporation of India Limited (RCIL), New Delhi, for the year 2023-24,
together with  the Auditor's Report on the Accounts and the comments of
the Comptroller and Auditor General of India thereon.

Contents Page t



[ 13 December, 2024 ] 9

(b) Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1327/18/24]

(i) (a) Annual Report and Accounts of the Rites Limited (RITES), Delhi, for the
year 2023-24, together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.

(b) Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1331/18/24]

(iv) (a) Annual Report and Accounts of the Braithwaite & Co. Ltd. (BCL),
Kolkata, West Bengal, for the year 2023-24, together with the Auditor’s
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.

(b) Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1332/18/24]

(v) (a) Twenty-fifth Annual Report and Accounts of the Indian Railway
Catering and Tourism Company Limited (IRCTC), New Delhi, for the year
2023-24, together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.

(b) Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1333/18/24]

(vi) (a) Annual Report and Accounts of the IRCON International Limited, New
Delhi, for the year 2023-24, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of
India thereon.

(b) Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1334/18/24]

(vii) (a) Annual Report and Accounts of the Konkan Railway Corporation Ltd.
(KRCL), Navi Mumbai, Maharashtra, for the year 2023-24, together with
the Auditor’s Report on the Accounts and comments of the Comptroller
and Auditor General of India thereon.

(b) Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1323/18/24]
(vii) (a) Annual Report and Accounts of the Kolkata Metro Rail Corporation Limited
(KMRCL), Kolkata, West Bengal, for the year 2023-24, together with the
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Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1324/18/24]

Annual Report and Accounts of the Mumbai Railway Vikas Corporation
Limited (MRVC), Mumbai, Maharashtra, for the year 2023-24, together
with the Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1325/18/24]

Thirty-seventh Annual Report and Accounts of the Indian Railway Finance
Corporation Limited (IRFC), New Delhi, for the year 2023-24, together
with the Auditor's Report on the Accounts and the comments of the
Comptroller and Auditor General of India thereon.

Performance Review of the above Company, for the year 2023-24.
[Placed in Library. See No. L.T. 1328/18/24]

Annual Report and Accounts of the NRTU Foundation (NRTU), New Delhi,
for the year 2023-24, together with the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General of India thereon.

Review by Government on the working of the above Foundation.
[Placed in Library. See No. L.T. 1341/18/24]

Annual Report and Accounts of the Wabtec Locomotive Private Limited
(WLPL) (erstwhile GE Diesel Locomotive Private Limited), New Delhi, for
the year 2023-24, together with the Auditor's Report on the Accounts.

Review by Government on the working of the above Foundation.
[Placed in Library. SeeNo. L.T. 1329/18/24]

Annual Report and Accounts of Madhepura Electric Locomotive Private
Limited (I\/IELPL), New Delhi, for the year 2023-24, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Foundation.
[Placed in Library. See No. L.T. 1330/18/24]
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(xiv) (a) Annual Report and Accounts of the Container Corporation of India Limited
(CONCOR), New Delni, for the year 2023-24, together with the Auditor's
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.

(b) Performance Review of the above Corporation, for the year 2023-24.
[Placed in Library. SeeNo. L.T. 1335/18/24]

(xv) (a) Annual Report and Accounts of the Rail Land Development Authority
(RLDA), New Delhi, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Review by Government on the working of the above Authority.
[Placed in Library. SeeNo. L.T. 1338/18/24]

(xvi) (a) Eighth Annual Report and Accounts of the National High Speed Rail
Corporation Limited (NHSRCL), New Delhi, for the year 2023-24, together
with Auditors’ Report on the Accounts and comments of the Comptroller
and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 1336/18/24]

(xvii) (a) Twenty-first Annual Report and Accounts of the Hassan Mangalore Rail
Development Company Limited (HMRDC), Bengaluru, Karnataka, for the
year 2023-24, together with the Auditor’s Report on the Accounts and
comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1337/18/24]

(xvii) (a) Annual Report and Accounts of the Railway Sports Promotion Board
(RSPB), New Delhi, for the year 2023-24 together with the Auditor’s
Report on the Accounts.

(b) Performance Review of the above Board, for the year 2023-24.
[Placed in Library. SeeNo. L.T. 1339/18/24]

lll. A copy each (in English and Hindi) of the following papers:-
(a) Annual Report and Accounts of the Indian Railway Welfare Organization
(IRWO), New Delhi, for the year 2023-24, together with the Auditor’s Report
on the Accounts.
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(b) Performance Review of the above Organization, for the year 2023-24.
[Placed in Library. See No. L.T. 1340/18/24]

V. A copy each (in English and Hindi) of the Memorandum of Understanding between
the Government of India (Ministry of Railways) and the Rail Vikas Nigam Limited

(RVNL), for the year 2023-2024.
[Placed in Library. See No. L.T. 1342/18/24]

I Reports and Accounts (2023-24) of various Companies and Association and
related papers

. Reports and Accounts of CMTI, Bengaluru; FCRI, Palakkad, Kerala; NAB,
New Delhi for various years and related papers

M. MoU between Government of India and BHEL, New Delhi for the year 2024-25

V. Reports and Accounts (2023-24) of various Corporations and Companies and
related papers

V. MoUs between Government of India and SAIL; Government of India and
MSTC Limited; Government of India and NMDC limited and Government of
India and MOIL Limited for the year 2024-25

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES; AND THE
MINISTER OF STATE IN THE MINISTRY OF STEEL (SHRI BHUPATHI RAJU
SRINIVASA VARMA): Sir, | lay on the Table:-
I. A copy each (in English and Hindi) of the following papers under sub-section (1)
(b) of Section 394 of the Companies Act, 2013: -
(i) (a) Annual Report and Accounts of the Andrew Yule and Company Limited
(AYCL), Kolkata, West Bengal, for the year 2023-24, together with the
Auditor’s Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon,.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1234/18/24]

(i) (a) Annual Report and Accounts of the Tungabhadra Steel Products Limited
(TSPL), Bengaluru, Karnataka, for the year 2023-24, together with the
Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1248/18/24]
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(a) Seventy-seventh Annual Report and Accounts of the NEPA Limited,
Burhanpur, Madhya Pradesh, for the year 2023-24, together with the
Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1249/18/24]

(a) Fifty-fourth Annual Report and Accounts of the Bharat Pumps &
Compressors Ltd. (BPCL), Naini, Allahabad, Uttar Pradesh, for the year
2023-24, together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1688/18/24]

(a) Fifty-second Annual Report and Accounts of the Scooters India Limited
(SIL), Lucknow, Uttar Pradesh, for the year 2023-24, together with the
Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1242/18/24]

(a) Annual Report and Accounts of the Bridge & Roof Company (India)
Limited, Kolkata, West Bengal, for the year 2023-24, together with the
Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1243/18/24]

(a) Annual Report and Accounts of the Bharat Heavy Electricals Limited
(BHEL), New Delhi, for the year 2023-24, together with the Auditor’s
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1238/18/24]

(a) Fifty-ninth Annual Report and Accounts of Sambhar Salts Limited (SSL),
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Jaipur, Rajasthan, for the year 2023-24, together with the Auditor's Report
on the Accounts and the comments of the Comptroller and Auditor General
of India thereon.

Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1236/18/24]

Sixtieth Annual Report and Accounts of the Instrumentation Limited,
Jaipur, Rajasthan, for the year 2023-24, together with the Auditor's Report
on the Accounts and the comments of the Comptroller and Auditor General
of India thereon.

Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1241/18/24]

Fifty-fourth Annual Report and Accounts of the Engineering Projects
(India) Limited (EPIL), New Delhi, for the year 2023-24, together with the
Auditor’s Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1554/18/24]

Annual Report and Accounts of the Hindustan Cables Limited (HCL),
Kolkata, West Bengal, for the year 2023-24, together with the Auditor's
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.

Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1245/18/24]

Sixtieth Annual Report and Accounts of the Cement Corporation of India
Limited (CCI), New Delhi, for the year 2023-24, together with the Auditor’s
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.
Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 1246/18/24]
Forty-second Annual Report and Accounts of Rajasthan Electronics and
Instruments Limited (REIL), Jaipur, Rajasthan, for the year 2023-24,
together with the Auditor's Report on the Accounts and the comments of
the Comptroller and Auditor General of India thereon.
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(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1553/18/24]

(xiv) (a) Sixty-fifth Annual Report and Accounts of Hindustan Salts Limited (HSL),
Jaipur, Rajasthan, for the year 2023-24, together with the Auditor's Report
on the Accounts and the comments of the Comptroller and Auditor General
of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. SeeNo. L.T. 1237/18/24]

(xv) (a) Fifty-first Annual Report and Accounts of the Richardson & Cruddas
(1972) Limited (R&C), Mumbai, Maharashtra, for the year 2023-24,
together with the Auditor's Report on the Accounts and the comments of
the Comptroller and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1244/18/24]

(xvi) (a) Thirty-eighth Annual Report and Accounts of the Braithwaite Burn and
Jessop Construction Company Limited (BBJ), Kolkata, West Bengal, for
the year 2023-24, together with the Auditor's Report on the Accounts and
the comments of the Comptroller and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1240/18/24]

(xvii) (a) Forty-third Annual Report and Accounts of National Bicycle Corporation of
India Limited (NBCIL), Mumbai, Maharashtra, for the year 2023-24,
together with the Auditor's Report on the Accounts and the comments of
the Comptroller and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1233/18/24]

(xviii) (a) Seventy-first Annual Report and Accounts of the HMT Limited, Bengaluru,
Karnataka, along with its subsidiaries for the year 2023-24, together with
the Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1552/18/24]
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(xix) (a) Annual Report and Accounts of Heavy Engineering Corporation Limited
(HECL), Ranchi, Jharkhand, for the year 2023-24, together with the
Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

(b) Statement by Government accepting the above Report.
[Placed in Library. SeeNo. L.T. 1689/18/24]

(xx) (a) Fifty-fourth Annual Report and Accounts of the Automotive Research
Association of India (ARAI), Pune, Maharashtra, for the year 2023-24,
together with the Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1252/18/24]

Il. A copy each (in English and Hindi) of the following papers: -
(i) (a) Annual Report and Accounts of the Central Manufacturing Technology
Institute (CMTI), Bengaluru, Karnataka, for the year 2023-24, together
with the Auditor's Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1253/18/24]

(i) (a) Annual Report and Accounts of the Fluid Control Research Institute
(FCRI), Palakkad, Kerala, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. L.T. 1555/18/24]

(i) (a) Annual Report and Accounts of the National Automotive Board (NAB),
New Delhi, for the year 2013-14, together with the Auditor's Report on the
Accounts.

(b) Statement by Government accepting the above Report.
(C) Statement giving reasons for the delay in laying the papers mentioned at
(a) above.

(iv) (a) Annual Report and Accounts of the National Automotive Board (NAB),
New Delhi, for the year 2014-15, together with the Auditor's Report on the
Accounts.

(b) Statement by Government accepting the above Report.
(c) Statement giving reasons for the delay in laying the papers mentioned at
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(a) above.

(v) (a) Annual Report and Accounts of the National Automotive Board (NAB),
New Delhi, for the year 2015-16, together with the Auditor's Report on the
Accounts.

(b) Statement by Government accepting the above Report.
(C) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. For (iii) to (v), seeNo. L.T. 1556/18/24]

lIl. A copy each (in English and Hindi) of the Memorandum of Understanding between
the Government of India (Ministry of Heavy Industries) and the Bharat Heavy

Electricals Limited (BHEL), New Delhi, for the year 2024-25.
[Placed in Library. See No. L.T. 1254/18/24]

IV. A copy each (in English and Hindi) of the following papers under sub-section (1)
(b) of Section 394 of the Companies Act, 2013: -
(i) (a) Fifty-ninth Annual Report and Accounts of the MSTC Limited, Kolkata,
West Bengal, including its subsidiary, the Ferro Scrap Nigam Limited
(FSNL), Bhilai, Chhattisgarh, for the year 2023-24, together with the
Auditor's Report on the Accounts and the comments of the Comptroller
and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 1235/18/24]

(i) (a) Annual Report and Accounts of the Steel Authority of India Limited
(SAIL), New Delhi, for the year 2023-24, together with the Auditor's
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1232/18/24]

(i) (a) Forty-eighth Annual Report and Accounts of the KIOCL Limited,
Bengaluru, Karnataka, for the year 2023-24, together with the Auditor’s
Report on the Accounts and the comments of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1690/18/24]
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V)

(Vi)

(vii)
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(a) Fifty-first Annual Report and Accounts of the MECON Limited, Ranchi,
Jharkhand for the year 2023-24, together with the Auditor’s Report on the
Accounts and the comments of the Comptroller and Auditor General of
India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1247/18/24]

(a) Ninth Annual Report and Accounts of the NMDC Steel Limited, Bastar,
Chhattisgarh, for the year 2023-24, together with the Auditor’s Report on
the Account and the comments of the Comptroller and Auditor General of
India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1251/18/24]

(a) Sixty-sixth Annual Report and Accounts of the NMDC, Hyderabad, for the
year 2023-24, together with the Auditor’s Report on the Account and the
comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1250/18/24]

(a) Annual Report and Accounts of the MOIL Limited, Nagpur, Maharashtra for
the year 2023-24, together with the Auditor’'s Report on the Accounts and
the comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 1230/18/24]

V. A copy each (in English and Hindi) of the following papers:-

0,
)
(iii)
(iv)

Memorandum of Understanding between the Government of India (I\/Iinistry of
Steel) and the Steel Authority of India Limited (SAIL), for the year 2024-25.
Memorandum of Understanding between the Government of India (I\/Iinistry of
Steel) and the MSTC Limited, for the year 2024-25.

Memorandum of Understanding between the Government of India (Ministry of
Steel) and the NMDC Limited, for the year 2024-25.

Memorandum of Understanding between the Government of India (Ministry of

Steel) and the MOIL Limited, for the year 2024-25.
[Placed in Library. For (i) to (iv), see No. L.T. 1254/18/24]
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. Report and Accounts (2022-23 and 2023-24) of NHDC, Noida, Uttar Pradesh;
and Central Silk Board, Bengaluru and related papers

. Reports and Accounts (2022-23) of various Boards, Institution, Councils and
Institute and related papers

= WA # g WA (o ufds qriRen): geiey, § R=filad uar awr yea w
R § 3

I. (A) A copy each (in English and Hindi) of the following papers under sub-section
(1) (b) of Section 394 of the Companies Act, 2013: -

(a) Forty-first Annual Report and Accounts of The National Handloom
Development Corporation Limited (NHDC), Noida, Uttar Pradesh, for the
year 2023-24, together with  the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.
[Placed in Library. See No. L.T. 1569/18/24]

(B) (1) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of Section 12 and Section 12A of the Central Silk Board Act, 1948: -
(a) Annual Report of the Central Silk Board, Bengaluru, Karnataka, for the year
2022-23.
(b) Annual Accounts of the Central Silk Board, Bengaluru, Karnataka, for the year
2022-23, and the Audit Report thereon.
(c) Review by Government on the working of the above Board.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the papers

mentioned at (1) above.
[Placed in Library. See No. L.T. 1267/18/24]

Il. A copy each (in English and Hindi) of the following papers: -
(i) (a) Annual Report and Accounts of the Central Wool Development Board
(CWDB), Jodhpur, Rajasthan, for the year 2023-24, together with the
Auditor’s Report on the Accounts.

(b) Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 1266/18/24]

(i) (a) Annual Report and Accounts of the Sardar Vallabhbhai Patel International
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School of Textiles and Management (SVPISTM), Coimbatore, Tamil Nadu,
for the year 2023-24, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institution.
[Placed in Library. See No. L.T. 1563/18/24]

(i) (a) Forty-first Annual Report and Accounts of the Carpet Export Promotion
Council (CEPC), New Delhi, for the year 2023-24, together with the
Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 1562/18/24]

(iv) (a) Annual Report and Accounts of the Apparel Export Promotion Council
(AEPC), New Delhi, for the year 2023-24, together with the Auditor’s
Report on the Accounts.

(b) Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 1568/18/24]

(v) (a) Thirty-eighth Annual Report and Accounts of the National Institute of
Fashion Technology (NIFT), New Delhi, for the year 2023-24, together
with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 1560/18/24]

(vi) (a) Fifty-fifth Annual Report and Accounts of the Handloom Export
Promotion Council (HEPC), Chennai, Tamil Nadu, for the year 2023-24,
together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 1561/18/24]

SUPPLEMENTARY DEMANDS FOR GRANTS, 2024-25

fort wimera 3§ wow WA (St Aot Aerdh): AEIGY, H SRS TGT AR, 2024-25 Bl
ST aTelT U T4avor (ST q2r f2=<l #) 991 uedl IR @ ¢
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MESSAGE FROM LOK SABHA
Disaster Management (Amendment) Bill, 2024
MR. CHAIRMAN: Message from Lok Sabha. Secretary-General.
SECRETARY-GENERAL: Sir, with your kind permission, | rise to report that the Lok
Sabha, at its sitting held on the 12" December, 2024, passed the Disaster

Management (Amendment) Bill, 2024.
| lay a copy of the said Bill on the Table.

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING
COMMITTEE ON PETROLEUM AND NATURAL GAS

2 fee $UR (SR U<eN): 48Ied, H USIfelid 3R Wihiad 7 HATed Bl
TS AN (2024-25) & Hag H [GHIT-HfAd UGIforad 3R Ui 19 Heel
HASTT IR G (2024-25) & U8t Uiida &1 e il (3RS a1 faal §) |1
Teel IR G g

REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON RAILWAYS

DR. K. LAXMAN (Uttar Pradesh): Sir, | lay on the Table, a copy (in English and
Hindi) of the First Report of the Department-related Parliamentary Standing
Committee on Railways (2024-25) on ‘Demands for Grants (2024-25)" of the
Ministry of Railways.

STATEMENT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON RAILWAYS

DR. K. LAXMAN (Uttar Pradesh): Sir, | lay on the Table, a copy (in English and

Hindi) of the Statement on Final Action Taken by Government on the
recommendations contained in the Seventeenth Report of the Department-related
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Parliamentary Standing Committee on Railways (Seventeenth Lok Sabha) on Action
Taken by Government on the recommendations contained in the Sixteenth Report of
the Committee (Seventeenth Lok Sabha) on ‘Performance of Rail Land Development
Authority’.

REPORTS OF THE COMMITTEE ON THE WELFARE OF SCHEDULED CASTES
AND SCHEDULED TRIBES

st gREn Tl (Fe UeED): ARGy, H Sryiud Skl de rggfud
SISl & BedTol Jaedt MY (2024-2025) & FRATARIT UGl ®I Th-Udh
Tfcr (3RIST oI 2 ) |91 Ue el UR ] i

(i) Study visit Report of the Committee to Guwahati, Darjeeling and Siliguri from
4" to 9" November, 2023; and

(i)  Study visit Report of the Committee to Munnar, Kochi, Bengaluru and
Bhubaneswar from 16" to 215" October, 2024.

STATEMENT REGARDING GOVERNMENT BUSINESS
MR. CHAIRMAN: Statement regarding Government Business, Dr. L. Murugan.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (DR. L.
MURUGAN ): Respected Chairman, Sir, with your permission, | rise to announce that
Government Business during the remaining part of 266" Session of Rajya Sabha will
consist of:

1. Further consideration and passing of the Banking Laws (Amendment) Bill,
2024, as passed by Lok Sabha.

2. Consideration and passing of the following Bills, as passed by Lok Sabha:-

(i) The Disaster Management (Amendment) Bill, 2024; and

(i) The Railways (Amendment) Bill, 2024.

3. Consideration and return of the Appropriation Bill relating to First Batch of
Supplementary Demands for Grants for the year, 2024-25, after it is
introduced, considered and passed by Lok Sabha.

4. Consideration and passing of the following Bills, after they are considered
and passed by Lok Sabha:-
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(i) The Readjustment of Representation of Scheduled Tribes in Assembly
Constituencies of the State of Goa Bill, 2024;

(i) The Carriage of Goods by Sea Bill, 2024;

(i) The Bills of Lading Bill, 2024;

(iv) The Coastal Shipping Bill, 2024; and

(v) The Merchant Shipping Bill, 2024.

5. Besides these listed Business, Discussion on the Glorious Journey of 75
years of the Constitution of India will be taken up on Monday, the 16"
December and Tuesday, the 17" December, 2024.

REGARDING POINT OF ORDER AND OTHER MATTERS

MR. CHAIRMAN: Hon. Members, | have received four notices under Rule 267. Hon.
Members, | had indicated this earlier. While reflections are being made extensively, in
the last thirty years, just reflect how many times Rule 267 notices have been admitted !
| leave it to your wisdom. | have indicated it earlier. In the last thirty years...
...(Interruptions)... And also reflect how many notices | have received during my
tenure, a record | would like to ignore, a record | would like to forget...
...(Interruptions )... Thirty years, just reflect! ... (Interruptions )... Can’t | appeal even
for reflection? ...(Interruptions)... | am only inviting your attention to statistics.
...(Interruptions )... Hon. Members, ....

S1. I HIEA SN AT (STR UGN : [T H8Ie Y, H U S & I 31adh
A AT FTe §1 I8 984 H8cayqul 93 2l

St FUTIf: T g WiEe 31T 3iTsX 87

S1. e WEd I SFETe: it 8, 91 AU weied, I e 258 & i &, Sl
I &b T 3R I WR 077" | Gl 81 530 Fel T © - "BIg de [l
HAY DI I BT U FHUIT & F0RT & T TG B FHh 1, fdhef VAT Bl §Y
IE XY DI U b B T Bl WA "

JHMRT FEIeY, H ST g, 1 quil & fha o & qgd, o1 4 9gd gt
TS A I 91 BT &l § 20 A1e1 9 SR I § fJemaes <a1 g1 < fRafar 39 5o
gael Bl fqeTT a9 § 9l el adl, g8 RRART H 150 AT H < R8T gl ...(AGEH)...
ABISY, X1 U9 YR AfAemT & snfehe 67 & Iaa § 7, S SURTEUfS Bl gy
3R I fa%g AT ST gTet 1IN URITd & e H gl MfEdhd 67 B gRT (B)
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Pedl g fob IIRTEUT Bl 57 9T & fhdl T by & gRT 797 Ug I 8] S
HBAT, ...(FGH)... SR 75T FHT & dIchlel ™ FART IRl & IgHd | 9IRd fdar
T & 3R T @l 9T 989d 21 fihg 9 s & Uaio & foly ®I8 Adhed 09 da
YT A8l fhaT ST, 519 d6 S99 Fdhed bl YATdd BRA & 3N I HH J HH
14 1871 &1 a1 9 €1 18 81 ....(aHH).... AT ABIGy, H 319 ! 34t fdg aa
AT BT g1 AT SURTG UL & YT, A1 IRARAT & Ui MR sifdeard
YR ITAT STT bl ©, offdh S9! Udb UshaT & b amuet falRad sifesy <= gran
g, 14 &7 &1 997 1 811 21 14 39 & F99 & 919, 39 g R =R 81 961 g
...(TIH)...

SHRI DEREK O’BRIEN (West Bengal): How can you allow this? ... (Interruptions)...

SI. T AIEA S I0ETA: § ST § b 9a W SRIGR B ety 18] fawars S,
AfP R % P JWIR 9 A3 A WX BU &, A9S W9 I WX §U &, ARTSTh eal
AW EU T ...(FAYH)... ITHAT B dlel IRl A R U & ...(FILH)... 3779
SURTEUTT b UG IR 93 §U &, TS 3MMUT (151! {49 81 Febell 2, oifh g <21 & oIy
IE AT Td B BT 9T BT Bl ...(HAUM)... BT BT 389 & {5 T i
TS Ufel 3R SURTSEUfT Bl FHE 8l <<l 21 ...(FIENH)... 39 <91 &I 3ier Td18 ©
e T2 P Ul MUY XTois UATG S o, 09 UfSd STareveld 78 Sl v #3i1 gl
PR o, Ufed STAERATT 8% oNIIR XTSI Sif Bl ITHTT BR- BT B fhar
PRI Y ...(FAYH)... T&T db b I8 ool | I T Tl foam T, 39filv =
TGTHd 3STH H ST UST AT ...(FIET)... d SR 8T B o, So Salol & [olq T
BT TN Bl TR B &, ...(FIHT).... 39 AN H A1 B 9909 ®1 ger forn, gar
& 31T H qd TR Sft &) 9 g1 ... (IH).... FHIIRT ARG, 1 ey BIem §
feh G FHY TebTel= A GG HAT Sl ISRATT MY §Y Y, Acchloi Iyt St
qd ITCYT ST &1 A U= ST aT8d 2, Al debTet= A1 9T #3193 qd
RTSCURT ST BT HIT R 9T 1Y, dich I ST, Fadedt] JTHWE ST BT | ge-T
S | H41 {51, I8 fhae eHeTe o1 ..(@aem)... U Jd I &l |id g, al
dchTel ITsufel Sft $9d Aferd F¥pR H STHT a18d 9, <ifdhd 39 B & <l A
TE® SIl & Agcd H 1. HaUed! JIGTHWT S Bl I 3i[cH FEBR H S F AT
Tl &9 ST, Haueell TRV Si & AMIRT &, T8I+ deblet= qerd #3iT & 91
DI ST HAFT| HGT H3AT Sl & F91 B & qrae(s W d MY AR g1 § 396 3ifH
AP H A I ..(TGEH)...

PROF. MANOJ KUMAR JHA (Bihar): Sir, a point of order. ...(Interruptions)...
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SI. M1 HIgd SN 30METel: GHUNT HaIGd, I8 3REGER &I Ul &, 39 3GaR B Uil
DI S@ b d18 § AlcoTbTo] WA Sl & {Saex uR 17| ..(GEH)... I8 AlcTTbTo]
GRA S T fSgex B, I8 |ierdl WY1 IR 81 IE U SlagHe &, o1 H 3 qr
FYd & ol UG B M ...(@EM)... T ameed @ 914 7, {6 TdR & 1R
...(STGLT).... 3T O U IR faRmTfdarR &1 Aifed < far, af 3muad! 14 fos SaviR
AT AR ..(FGLT).... ST fIREfreR & W29 o g 8, 99 M9 A § 984
BN, AT MY HHRT IURTEURT S IR GIR & T W IR 3RIT o 3w,
(FAI)... 19T HifSaT | o7 SVl ey I8 udr & T8l Bl ...(FauH)... 3
qIeli1? |9 a1 G SBer] 41 gict fore# 72 ©¢...(FaeH)... 431 I1S 2, 91 a1 3, {4
<@ &6 U &7 e Afcadro @ St & $Is AT <, S9! 82 Ad 9 2
(FFIF)... §oH Bl {d | U] 919 F1 G, ¥ QAT SN 7 7ee 99101 7, H
SId! I G ...(FAYH)... B AN 39 e A o, ol wiHe &1 aa gl
..(TAYM)... HAEIGY, I8 WIHIST gl 82 A B IF H 3H UBR Bl AICHING]
GOI3TH UlecTdhell HAS o 3G Ueh =Idl UlcIdeT B, SHD! Hl HodT Wl Te] Bl 1|
..(A).... UMY AEIeY, T TR & IRIY twitter TR WY T &, H TP
AL H AT DT, U Gad & Gawl & FA | 1 g b b afean
3TRIY, ST U&IITIYYl 3RIY 8, Sl I8 a1l & b $9 GRI DiUF ISt BT Faari-ied
AT H Bs fI9aT 721 2l ...(HAY)... §-8I1- Hal fh SIRTCUfT A8IGT AR
fquer Bl SGM BT B IRA &l FAls R 5?2 T IR FATUCT b &I 59 91 A Gl
& 1 T SIRTEUL o 29 H MY TR fader 1 & G+l b1 H1H (61 51 849 D
SR AR & M Bl ..(TAIH)...  AlDhas Hadl 2 & et o1 A1 A9l 89 e
BT H qEd & [ Uh [T W 3R 25 Y% Y9 O 2, Udh o ¥ AfS 25 FredHeIs
Ul STl €, A1 23 GeiHeISt fduer & @l &l Biil &1 89 A<l Y&l & N U+
IS 1 781 g8 urd 81 fba afear-gfear RY oy Mg 8 ...(Eu)...
AITGT BT B9 HRd &l JIRTATH 9 <3 BT Falfrd Ireare] e+ Bl ..(TIEm)..
TR & Afae= & w8 forar ® f s aRh vy & ufd IR faar T8l
G FHdT 2 PA-H RIT T T 87 ..(FFLH)... TR, T IRIT WY T 21 10
STTU B ATGDIRTT § 10 AR Y T &, 10 STTUY BT aR U b [T 10 AR
DI SRISAT TS TS 21 AT T (AT & 3R RT AP A & A1 <& Bl
(TTH)... AT IH HAT IR 3B W1 {hAMI & (2 &b IR H et &1 AT gad |
29T fhaml & g qrer 21l 21 fhd YR | g 59 <91 & fhari ol srqarfd
B BT BT fHATE?

UM AEIGd, A1 914 dIes] Sfl, USO8l e 2l ..(FaEH)... 991 I8
g fo =Ne) =R {8 ST &1 519 AR I &1 1 o1, a1 fquer 9 93 g A g
ANE WSB! AT BRI A1 ...(FAUH)... I Sb HH-THTH Bl 9E19d 8] PR
U7 3% o, Rifdh gTcb g A [BAr faR1Y B ... (Faer)... H M9 3MUE Rl g (b
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S 39 9cd ¥ fRIWIeR &1 &9 [Har 2198 ud a1 Tel, dfeth AN
IR &1 HqET 18R MU Sifdeary ywamE faar M 2, a1 &4 RgaRi &
qIH F el ST 819, 89 Ie &1 dRdls I J19T 8N ...(FILH)... S9foTY 89
MY IS B & b 39 AU WG DR Tl AT & Rgelh, B 3R I o1 §+
amaen! forRRad 7 o ar & {6 3y faiwiffre R 899 & URdTd &l TR BT iR

TIH SR B! A Bl BRATS BT ...(STILT)...

MR. CHAIRMAN: Hon. Members, what is this? ...(Interruptions)... Don’t run too
fast. ...(Interruptions)... Learn the lesson. ...(Interruptions)... You put on Twitter
something which should be exclusive to the House. ... (Interruptions)...

3l Yv=s I8 AR (STR U=9): UM ABISd, 89 ANl © [ 39 <21 &l
3TST&l & 918 99 & GO FIId Us, SIWIEUT & w9 H AR $9 Ied a1 &
TReTdH & W H, FUTIT & w4 § Uh VA1 ARD ...(FdLH)...  TAHT 5+ IR &
T Gg¥, TR fhar aRaR H 3T, S el hRfICT A AT 8, Ueh AUl b =Y
H, SIRTEYRT & wY H ...(FALIM)... [S9S! Ugrg-forarg d H gs 3R IAqY dghr
ST A T AT Bl, IAD g1 d GgH HH 9 H AR & WY H oA PIc 4§
A T ..(IE)... TR & fqem= 991 § 3y < ufaf=ifere foan, s <91 &
e H 3T IS & ™0 H, HAl b wY H BRI fHAT U 99mafd & ke, T
SURTCTT & FIRE A SN IfATART YR oAb 3T &, S99 ! Sl fohar foaved,
MY AR AR AT &, 98 W Bl 8l ...(hAEH)... 99 I8 WK el & &
BT & FdT, W IR F oftex 30 & smifre™, REer g9 99 9= & ©,
12 MU IR-IR HidT faar, «ifed s ot foar faxieft, sifar faxieft, andivd
faRieh aRrepar 7, 98 399 USf3d Bid 81 ..(FaY)...  Juafy 981ed, B =
fPAT BT T Bl 8, 7 IR BT TR Bl 81 5 foIU 39 97 &) S9d1 g0
S A% 81 BN ..(FALH)...  BRATUN H AT 2, HERTSE H FaTl & 3MR 377 ared
T H 39 <9 BT B, 9 < BT AR 3MTDh!T HH A6 T8 R ...(IEH)....

i YOy : RS IRgR S, 319 39T YTYOT 3R] HIfU| ... (AILT). .

s RS AW (SR US): FHIULT SfT, H ARAIT w0 3§ 9gd IS g1 7818, 7
Fad H 4ifed g, afcd 39 < &1 8¥b ARRS UIfsd 21 3ot ST fewofi 81 /&1 8,
..(TAIF)... H G BT E 6 I AT AT T B8R 914 WR 319 SR fewoli F3 7 &,
Afh A T ST I 39 910 ®l 8] |93t fh 59 < & o &1 d18d 3l
...(TGHT).... 3751 3R Ueh fhdATT BT 9] §d Fdied U WX ST ©, d9 31T I Bl
FIT DD &7 ...(TALH).... 3 FHST H o1 AT b BT &b Uh-Teb G Dl R
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qHeb &, fuer & AN Bl R Thellh 87 ...(FIAH)...  3ATT AR AT I=1d
TP 3T E| ...(FIUM)... 3T ST A d1d YIS 22 ...(FILH)...

JHTRT ST, 31 7T © 6 S AN Bl aldh AT HR o+ A2 H A
3ITIE BT ATE § [ 1 AN b U 14 [ BT FHI A1 ...(@ELH)... 39 AN bl
IR BT B! & foh U fohaTe &1 97 aied Ug U 9371 81 3R I8 MG a7 & 31
&, 1 31T AT BT IR Bt 81 (™). ARIGY, MU+ < fh Q¥ <31  gART
TS AT o A= 991, <ifhT Tap i <afxh = drell 8] aos| ...(@ae=)... A T
<97 foRIE €, A &1 ) Y 2T =red {6 Q91 § BIs $UR g, I AN 918d © [ 99
T URAR 3T ¢ iR I 3T 9 91 U A1 & b fHar &1 91 11 9 91, MRy
PT 9T M 7 WY, Sferd BT a7 MM 7 91T, 9 Udh YRR 59 <3 Bl IV
Iy, A o I8! 18 2 ...(SAIM)... A o B B 8] BT e R 59 39
& fod & IR H Y Bt 781 Arad B 31y T aRE | I8 e Il 38 ©, 98 W
2l ...(FGLH)...

[qTafer Sft, 59 § fager # Sadr o1, 79 %71 it ST S 9 @ 9R o’y
I 2T, offde=T §+1 31T I Ut fewofty soft 181 &Yl 8RR 39! Bis Fawn oY, ar
3O ST B, Afb U ATdSTIdh WY H I | STTHR 91 B ©, 8] DR oIS ©,
J8I STThx U BN 2l ...(FdL™)... 3T hddl 9 A+ & A9 81 2, gfch 59
9 & SIRTCYT Y Bl ...(FALH)...  3UBT TR el HRAT, 59 <9 BT THTH T8
BHRAT 21 H R | 79 ARG 6 b I 1Y 39 Dl R, HIUF b A1l 3o+
U] GUR| ...(GH)... A U AT H DL | AT ST =il ATqh| ST T &,
PIS AMYP! Tl DR IS 7, I I8 ITH! ST FH1T Bl ...(FALTH)...  3ATST S Bl
I FRufer a1 18 21 oot B &1 I AT 81 718 8 fob S =1 & gRT difsal a4mam
ST BT B ...(ALH)... FEIGY, Y IR ARKI fewforaT & Sreft €1 9 fauer oy =
fewqoff R § IR Ue @ I8 B 31U Sifaward IRard 3T 8, 99 39 W Sfare
HTIATE! BRM, 3T I SIACI ...(GLTH)... 3T T el 59 Fad &b qHTafT |
e U0 G| HEled, H 9gd NS §, 39 99 & Al 9gd YIfsd &1 314l a1d Bal ol
..(TAIT)... 3T 31T W1 1S & fob AR1 8 Sfl bl R X form 1w 211, Sl <tesy
STt 8T 93 gU O, <Afes T 37 @l &l 39 TR Y 1l 81 B o1 i Y 9T 31 Jg
g, §1 AN DI I R AR 21 I fHEM BT 3T dgd gY T8l a1 ared ol
. (TIY)... AT (BT 3R §¢ BT 2, AT A AT IHDI 3 g gY T el
IrEd &1 T I8 & o fpad 9d ¥ ) 7, feam faxft |alea vg w7 3y
(FTAIF)... A {5 Bl g1 781 <=1 I18d 21 A I18d & b Udh & YRAR &I ARh
S W AR H R ARG FRIEIE, ...(ALH)... H 0T AT F R IR
BT g, S AT fquer § 99 &, § S 91 9 31R1Y % a1 § b SURI &1 =1 BTy,
ST ST aTed U IR 9 8, SBT AHTE BITY| ..(FGET)... A< ATTRT BT ATqRT
g, d1 3fex SR FYTIy S & A1 ISHR g1 DT 319 o9 WY WA ST 6l 91
B b [T eIt €, ¥ 781 30T &1 S FB1 90 &, H ITehT 19 Ih Il Febell §
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o5 I GIRT Hfl-Hdl fewfordT ot <11 8T 21 Q! fewfOriT G Het 319+ S 0R
forearg 721 81T 81 9815y, STARTE Y99 Sl dlord &, fefesa Sit 9 215 S g
DI M5 VT fewforgl R We <wh BT A8l g ..(FELH)... 39 B, 1Y Al
AT foR1g HRd 8, MYDT dl FRAIT ORI Bl ...(Faem)...

oY gTafar: S fhvor Tlery, 3T 37T WTYOT 3R BT

st fhvor Al (gRmom): AWl S forare &ART IRG B &R I & e |
R ORI 21 ...(maem)... Ta fHa &1 91, it Sag1fd U8 1R 931 g7l 2, I8
S 9&Ied T8 81 XE1 Bl ...(FAY)... U U™l Idbid, S G4 HH I8 4§ Y31 a¥e A
JhTold BISHR, I Bl JdT B & (U 3T AR ST 98 AT -d Ug IR B, 39
ARE I ShT IH fhar ST XeT 2! ...(aH )... FuTufT Sft, I8 88 9<ivd T8
BT ...(EE)... FHIT ST, I Wi9g 99 &1 91 &R @, Sdidb J ga &
Jfaem faxieht €, foar faRieh 21 ...caum)... feami & ufd g9a1 dis 9 919 781
gl ...(IHM)... Y IR b IR b ...(FGLIH)... I8 ATIHT &1 YA ) &, dfed ol
AR A8 @l 88l 8, 99 QI [hAM R} &1 YA 21 ..(GEH)... ST qR]
BRATO &1 T2, Feth f7 aRId A Y 914 PR 3B &, SU a@dh YR [Egwi o1 fhar
9gd 81 g9 H 2| ...(aU)... 89 <¥d & [ I Afg T4 1 91d $Rd © 3R al-
gl, F-d9 fAFe sdx 98d &, S9d 918 918} dd oI Bl ...(ag™)... /7 Y
AfAeT I . (FEYH)... §7hT ART B Y11 IRE A bacl Uh YRR Bl g9 &
forq 21 ...(cagm)... fFaM, S g @8 9 g9R) g 31 851 7, I 39 g 3l g1 A
U F I HR T &1 ...(FLH)... 59 eR) TRo1 {18 S &l wRd X7 e
of, A9 §8I SUI e H SUI TRE ¥ ...(aem)... {har o iR sl a8l H aRT
H B S 32 Bl ...(aYH)... IR fEgwa <@ 81 2 {6 39! sraferad &= gl
(FAEH)... T T WRE A feaE R € R feaml & fZare a9d 2l
.(FAY)... U ST, § JET B ared! g b TS AR RGN &l TR gARI
NG Bl ...(HIHTH)...

st guaf: &N vie oA . (aaM)... & vHe A L (adr). .

Nt ye REmt (oRe): W), § 98 faar & A de asdr g fh e a2 %
AR 1T SR &1 Ry Sford & 9< 81 8, dich (b W1 21 ...(Faem)... | 3Ta
Tg A% HEAT 18T § 1 ...(FAHM)...

MR. CHAIRMAN: What is your problem? ...(Interruptions).. Why are you dancing?
..(Interruptions )... What is this? ...(Interruptions).. It is a chronic problem with you.
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..(Interruptions)... No. ..(Interruptions)... | condemn it. ...(Interruptions).. You are
not allowing him to speak. ..(Interruptions )... Do what you feel like.

it v foar: . (esgaym)...

MR. CHAIRMAN: Pramod Tiwari ji, nothing is going on record. PEICAREIN] SiT, &I
R . (FM)... qR Q7 AR €S 31U Ig1 B Bl ...(FEYH)... JFHR diory,
R &1 921 §, AR T8 Q@IS ...(@ag™)... <9 & oIy 7 S, fie
SIS ....(HAT).... 319 T I 81 BN ? ..(FaH)... A 8 Ub &l ha 8
o foraT &1 92T Il 9l SoT 87 ...(caae)... § 3iTal | < Y& §, YT 78y o
Rl gl ...(FAYH)... WeREF] BRP & TeIfely, HEdl #’db $B Ayl
.(FA)... H o0Id <7 § Blg HHI a1 Q! Bl ...(FGE™)...  Look at the gesturing!
..(Interruptions)... Look at what you are saying! | 9gd geied fhar Bl ...(aaem ). .
3T T fopsaTT Wi deb AT 181 B ...(FaE)... 31T BT fhaT 8% S8 BRIk B
(FAYT)... IRHRI ATB | B, ST H Bl ...(FdL)... 31T YRATd 1Y, TS Y]
JMIPR Bl ...(TAYM)... U9 IR 1 &1, TT MBI HR &, T 39 T fha —
G o gfooTaT ST <1 ..(FILT)...  3MTUP YR Bl fbae JAb1? ...(STILIH)...
319 JEI A T SIRI BT & [ SHN UKATG BT &RIT G3NT? ...(AH)... BT dfeql
(FIT)... AT IR AT T, AT 14 & q1e QT .. (FGEM)... A9 U Gf2H
Al X! Bl ..(FAYUM)... e Ry Sft, 39 9l a1 81 ...(FaeT)... 39
ceifely & Mo gA-Yadp) T 91 Bl Bl ... (FGEH)... Roilegeq T8l 3w,
3IfIeard U9 o 38y ...(GEH)...37M9 39 TF WISSH bl Uf¢yl ...(FaeM)... H
G ST DI SooId BT g, 1 TRIRE BT g, 3_I SIRI B &1 ..(FaeH)... |
T SRIY DT E, § fhel=1 ol g, AR, G U HUT DI 3R 3TqDh] I
HHY ST o1, 39 J31 e &1 GAg Fah1fey| ..(agm)... 3R 3 UTH a1 37
Adhd &, 1§ M <RI, 3T 31U 219 9...(Ge™)... MBI ol Ydb ¥ & AT
g [ I [Sger WA 2l ..(FaEM)... 31 AlcABIo WA ..(@ELH)... Mr. Derek
O'Brien. ..(Interruptions).. Mr. Derek O’Brien, who are you to... ...(Interruptions)..

Mr. Derek O’Brien, what is this? ...(Interruptions).. H Tat ?ﬂ gTeld H HHAGIR T8l
g ..(HIETH)... ﬁﬂaaﬁwaﬁ?q%ﬁ—vrw R HHAIR &l TSI
()., 39 % Rog o1 T8 B3 0, Red & Riog 1 T8 B3
.(FGF)... ATTH! ool I {1, MY Ired el YY) ..(FILT)...3MYD] IR 7T
fe, 31 9iet 81 UTy| ...(aae ). .

* Not recorded.
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fuer & e (s AferpI @RA): 1Y RUSTel SER B AISS & HHY Bl 3 ric ]
& REATH 91 B P oIy ThSt PRI 2l ...(AAYT)... 31T T8 DI &R T &
..(FGYT)... 3MTPT 3R $F IS Bl I B, T1d I TAT 8, AThd = bl gaT]
g, 1 31T I8 91 a1 B | ...(TIE). .

MR. CHAIRMAN: Shri Mallikarjun Kharge only. ...(Interruptions)..

# AfTRoT @R BR ATSH] ISDR, B HHR I3 U9 -uid e, 39-59 e
1 HRAT &1 ...(FALTH)...

MR. CHAIRMAN: Only Shri Mallikarjun Kharge. ..(Interruptions).. You sit down.
..(Interruptions )... AT ST, YA RN 2 ...(GL)... I TSI B B ITAN
fpar? ...(caem)... $© O fSHFT 9 31 81! ..(ae)... $8 o fael u=fisT gl
. (TIYT)...

st Aferpro @R H S BT E ...(FAHM)...  #RT A ofd ...(FGEH)... 379 31
a1 gAYl . (FAHF)... BT M ) IR-IR dief I8 & 3R M9 gt 1 gV B
gIDT Hdeld, you are encouraging them. ..(Interruptions).. You are telling them..
(Interruptions)..

sit qurafa: @RI S, g8 R AgY, Hefhy Al ...(FGU™)... 39 Je TR difely
.(FFI)...

# AR @A MY 3R [HEH &, A1 H (B FoigR Bl Jel g ..(aem)... J
I W ) SI1ET, 399 ) SITST P FET 2l ... (I ).

it |Uf: 31T R RR W &, g9R {10 $1g3 B ...(aem ). 1T i1 fdd ecifery|
...(TAHH)...

7t AfEAPII @R : 9 I W) SUTST B FET B ... (qALTH)...

st wumfa: § g Sl glo..(@@UF)... Nothing is going on  record.
..(Interruptions )... GRAT ST, JMYhT IERT, H ﬁl_rl'ﬁ_clTTCi_CF ERIES _§’ .(TIHT)...
3T Ga IRIY, AT I W I U8l A [&d= DI, H2AT B ..(GEH). .
TSR 3w 1 JUIFSTer ....(aeam ). .
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i AP WIA: T PR I Bl .(FAYM)... 3T ITH] e & I8 o
..(TFET)...

it Tafer: § AT B AT A8 § ... (TILTH)...

M ARG @R d Sl IR-TR FIeT RE & [ Uep fhdT &b o Bl ec PR B ©
..(TTYT)... § ST HE1 ATl g 1 H Al (AT HOIGR BT 4T El ...(FqHT)...

S U : SMUDT =T BT PR IBT 8?2 ...(HAUH)...

7t AP @A : 31T IR Pl A S A AID! dlef & I8 & ...(aHH)...

it [rTafer: § 91 68 81 § b 317y qifely| .. (aaem ). .

37 AfeTehTo] WA : HID! Uh¥S] BR VT © ...(TIYH)...

it SpHTafcr: 3779 STy, HUT HRb AT ifelY| TR ST, MY AT ... (FGE)..

it AfABIGA @R TR UIST & Td18i] &l e TR IR & ...(ALM)... B T
Pl IIeC B B Bl ...(FIL™)...

it guTafa : 39 Siforv| ... (g™ )...

N AP T W, ISR ? ..(FAYF)... TR, TR MY g $HRAT AT o, 59
B9 Bl 39 & F I I8 8, Al SAD] [OTHGRT I 81 ..(FAYH)... H Hg
{5 3T IRUSTell SHPT ThRol B IE B ...(AALM)... 3T ISP (9378, H 3191 q1d
PTGl ...(FIET)...

st QIO : A9 GERATY, (ST ). ..

2l afgTpTo @RA: W18, 89 YS! ARG G+ b [T 81 Y 81 ...(aLT)... 89
S P eI IR T B P (Y MY B ..(AFEH)...

1 QUTAfer: @RI S, GRT <20 ST € 39! bl TRI% U™E Bl ...(HaeH). .

sl Afrpod  @RA: S B AT & Y .(FGH)... Ja&l IR 9] dRA B (g
...(TILT)...
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S} FHTIRT: fhTep! TR 3TTU] U™iE &, g8 H S g ...(TTEM)...
7 ATl @R : AN B! FHRISH DI G o foTY 84 1Y &1 ..(aL™)...

$it AT : I HUT B b MU A1 HIRY| ..(FALM)... I HIQ| ...(TALH)... 3T
YT T BB ...(FILTH)...

$t AfegdoE @A Ryt 39! 9911 &, 9 91dl 381 gl ...(Fag)... IRaY, SRag)
...(TAHT)...

ot wTafr: 919 BRTI.(FER)... H G ET G . (GE)... H STIRT G el

gl ...(aE)... § A1 A8 §, B2y ...(qLTH)...

i} AfeTRToI WAI: MY A 91 &1 781 G 8 ol ...(qqLTH)...
Y A 81, 3§ G BT g ...(TaIH)...
2} AfeTBTS WA I8 IRIY, I! [I318T) ..(agM)...

st qurafa: § g @1 I .(FaIH)... 3179 il ... (). AT a0
..(FALF).... AT AR ...(FGYH)... AT GG . (FALTH)... I
TSR ... (HELT).... A TSR], TR MUY TS B ....(FILH)... AT TS &
e BT TAT I & U STHY B, ....(FELTH)... S P [T S8 8, ....(FGL ).
AT & Ty ST 2l ...(FAHH)... § AR HRAT § b 12 91 ...(FGEH)... Hon.

Members, please. ...(Interruptions)... Now, Shri Tiruchi Siva. ... (Interruptions)...

SHRI TIRUCHI SIVA  (Tamil Nadu): Sir, since morning, | have been pleading.
...(Interruptions )... | heard lectures from that side. ...(Interruptions)... | don’t want
to give a lecture. ...(Interruptions)... | just want to quote the rules.
...(Interruptions )... Sir, let me speak. ...(Interruptions)... Please allow me to speak.
...(Interruptions)...

MR. CHAIRMAN: Please go ahead. ...(Interruptions)...

SHRI TIRUCHI SIVA: When | raised Rule 238 the other day, you reserved your ruling
and yesterday, Shrimati Renuka Chowdhury’s notice was dismissed based on Rule
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238(V). ...(Interruptions )... The Leader of Opposition yesterday read Rule 238A. For
the benefit of others and yourself also, | would like to remind what is there in Rule
238A. ...(Interruptions)... Sir, under Rule 238A, no allegation of a defamatory or
incriminatory nature shall be made by a member against any other member or a
member of the House unless the member making the allegation has given previous
intimation to the Chairman and also to the Minister concerned so that the
Minister...(/nterrupt/ons)... Sir, for the past two days, allegations have been made
against Members of this House, Shrimati Sonia Gandhi, the Leader of Opposition and
also against Members of the other House. ...(Interruptions)... Sir, you are the
custodian of this House. ...(Interruptions)... You are the custodian of rules.
...(Interruptions)... The House has to function as per procedures and rules.
...(/nterrupt/ons)... You have to uphold the rules and, whatever those individual
Members have spoken, these have to be expunged. ...(Interruptions)... This is the
point of order. ...(Interruptions)...

MR. CHAIRMAN: Hon. Members, please. ...(Interruptions).. Shri Sanjay Singh.
...(Interruptions )...

2 dorm R (g ot & feeedh) : R, 31 317t agd Yeil g% o 311s R
ST TS fpdm™i &l 1 B B! Bl ....(FIET)...

MR. CHAIRMAN: Point of order TR dIfeTq| ... )...
Ao R

St gumfy: 9w © g ..(AdHTH)... Point of order raise Eﬁ'ﬁfl’i’l . (FIYT)... Hon.
Members, nothing will go on record. ...(/m‘errupt/ons)... Hon. Members, | appeal to
you that we need to work in the House. ...(/nz‘errupz‘/ons)... | appeal to the Leader of
the Opposition and the Leader of the House to spare time to see me in my Chamber
at noon today. ...(/nz‘errupz‘/ons)... | would try my utmost to bring an end to this
logjam. ... (/m‘erru,oz‘/ons)... The proceedings taking place in the House are unfortunate.
(/m‘erru,oz‘/ons)... We are not earning any good name from anyone.
..(Interruptions )...

* Not recorded.
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OBSERVATIONS BY THE CHAIR

MR. CHAIRMAN: | am personally pained for a reason that the main Opposition Party
has put it as a blitz, as a campaign against the Chairman. ...(/nterrupt/ons)... They
are entitled.....(/nterrupt/ons)... They are entitled to bring a motion against me.
...(/m‘errupz‘/ons)... This is their constitutional right but they are deviating from
constitutional provisions. ...(/m‘erru,oﬁons)... Day in and day out, there is only a
campaign against the Chairman. ...(/nterrupt/ons)... | have gone through everything
which is being transacted in public domain. ... (/nterrupt/ons)... Why can we not follow
the Constitution? ..(Interruptions).. You gave notice that was received.
...(/m‘errupz‘/ons)... You put a question in a press conference asking what has
happened to the notice, giving an impression that the Chairman is sitting on the
notice. ...(Interruptions).. The Constitution is very clear. ..(Interruptions).. The
Constitution is very clear. ..(Interruptions).. It will come up as indicated by the
Constitution. ..(Interruptions).. It is a campaign not against me, it is a campaign
against category to which | belong. ..(Interruptions).. | will stand by my oath.
..(Interruptions )... | appeal to you. ...(Interruptions).. Leader of the Opposition, hon.
Khargeji, | appeal to you in the name of the Constitution. ...(Interruptions).. For a
change, come with an open mind, have a dialogue with me in my Chamber.
..(Interruptions )... The Leader of the House is also requested. ...(Interruptions)... If
you come to my Chamber, we will work in togetherness. ...(Interruptions).. We will
try to break the logjam. ..(Interruptions).. We will try to live up to the highest
standards which this august House is expected to show to the entire country.
..(Interruptions )... | appeal to you, Khargeji, please spare time. ...(Interruptions)...
Accept my prayer, see me in my Chamber today. ..(Interruptions).. | am making the
same request to the Leader of the House also. ...(Interruptions)... | will discuss with
the two of you. .. (/m‘erru,oﬁons)... | will try to navigate things so that we are able to
work as Members of this august House. ... (/nterru,ot/ons)... | would expect Khargeyi,
respected Khargeji, to respond. ...(/nz‘errupz‘/ons)... Let us meet in my Chamber.
..(Interruptions )... Let us find a way out. ...(Interruptions).. We will navigate ahead of
it. ... (Interruptions )... Leader of the Opposition. ...(Interruptions)..

THE LEADER OF THE OPPOSITION (SHRI MALLIKARJUN KHARGE): Sir, the
Chairman, who is not respecting me, how can | respect him? ... (Interruptions)... You
are insulting me. ...(Interruptions).. They all are insulting me. ...(Interruptions)..
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MR. CHAIRMAN: Finally, | appeal to the Leader of the Opposition to spare time to see
me today in my Chamber at 12.15 p.m. ..(Interruptions).. Thank you.
..(Interruptions )... The House stands adjourned to meet at 11.00 a.m. on Monday,
the 16" December, 2024.

The House then adjourned at forty -eight minutes past eleven of the clock till
eleven of the clock on Monday, the 16" December, 2024.
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